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Nsu Oalhi, this tha 30th Day of January, 1997

Hon'bla Suit.Lakshnii Suaminr.than» nambar (3)

Hon*ble Shri R.K.Ahoo^, Manber (a)

OA 1328/95

1, Sh.nuni Raj, H.G.
s/o Sh.Lakhi Rail,

253, Uillage Borari, Delhi-9
2, Sh.Sushil Kumar, H.G.

s/o Sh. Paras Ram ,
r/o 320,Uillag8 Borari, Delhi-9

3, Shri Parma Nand, H.G
s/o Sh. Shar Singh
r/o 320,\/illag9 Borari, Oelhi-9

A. Shri Rgmesh Chand,H,G.
s/o Sh.Kalli Ram,
r/o 269, Holimalli Kalan,
Oelhi-1 10382

(By Advocate Sh. 3.C .Pladan ) *** s

Us.

1» uovt.of NCT or Oalhi
through Chief Secretary
5,Sham Nath Marg,Delhi.

2. The Director General,
Home Guards and Civil Defence Orgn.
CTI Complex, Raja Garden, iM/Delhi-27

3. Shri U.Chauhan, Junior Staff Officer(CJ)
O/O D.G.Home Guards,
cTI Complex, Raja Garden, Neu Delhi-27

(By Aduacat. Sdrl Sur.t Singh ) .. Respondents

i  _I^A->?^2/9S
1. Sh.Babu Lai

r' s/o Sh.Kamal Singh
i  H.No.159, Shadi Nagar Azad Pur ,Delhi-,33

2. Sh.Ram Pal Singh
s/o Sh.Oagan Singh
r/o 0-341, Sukhdev Ngr Industrial Area.
Uazirpur D0lhi-52. •

3. Sh.Bhupinder Singh
s/o Sh.Ajay Pol Singh
r/o H.No, 118-A BC ;Block
Shalimar Bagh, Pelhi-52

A, Sh.Ajay Kuoar
s/o Sh.Nand Lai
H.No,149 Plandir Uali Gall,
Azad Pur Village, Delhi.33

5, Sh.dahesh Chand
s/o Sh.Shankar Lai
-Jhuggi No.95,- Hairder pur, Delhi-52
Sh.Sudama Par sad
s/o Sh.Ram Brick
Jhuggi No.149 Y.T.APhase-II
Ashok Vihar ,Pargati Plarkat ,D8lhi-52

I  f/- -

> .

(  :< i'-. . rryji^v "-,,,3'^



:-r.^
S.J

9.:  i

V

H,No,E-950, Dahangir Puri,08lhi-33

3h.Uday Veer Singh
s/o Sh.Bhaj Raj Singh
H.No»A-199, Shadi NagaT Azadpur,
Oelhi-33

09. Lala Ram Vsrma
s/o Sh.Hukam Singh
23O-A Railuay Road, Sabzimandi,
Azadpur,08lhi-33

1Q. Sh.Damoder Singh
s/o Sh. Bani Ram
H,No. 160 ,Shadi Nagar, Azadpur ,Delhi-

11. Sh.Kapil Obu
S/o Shri T ara Chand
K-ia94,3ha3ir Puri, Oslhi-33

12. Shri Satish kurnar
s/o Shri Om Parkash
H . No , 1 7/IB ,KauaI P ar k , Azadpur ,0elhi-

13. Shri Raj Kumar
S/o Shri Ganesh Sh anker S harm a
l/99B,3ahangir Puri ,0slhi-33

14. Sh.Kushal Pal
s/o Shri rlahipal Singh
C-67, Shuadanand Park, G.T.Karnal Ro,
Oelhi-42

15. Sh.3auabar Lai
s/o Oev Outt
r/o AB-136/I, Amar Puri, R am Nagar,
Pahar Ganj, N eu Delhi,

16. Shri Samar Pal
s/o Sh.Hattia Singh
r/o AB-132, A^ar Puri Pahar Ganj,
Neu Oelhi-55
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(By Advocate Shri 3.C, Pladan )

UZs
The ̂ ovt.or NCI ot Delhi chrough :1.

... Applicants

2.

3.

Chief Sacretary,
5-Sham Nath Narg, Delhi.

The Director General
Home Guards & Civil Defence Orgh.
CTI Complex, Raja Garden ,N/03lhi-27

Shri U.Chauhan, 3.S.0.(CD)
O/O D.G.Home Guards & C.O.
CTI Complex,Raja Garden, N/D8;hi-27.

(By Advocate Shri Jog Singh ) **• Respondents

ORDER (oi^ALl

(Hon'Ole Srat.Lakshtni Suaminathan, Member (3)

As the abo.ve applications raise the same question

of leu and fact, ud dispose of these OAs % a common order."-.
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-~2;|t--7-v; -the- learned counsel for' the respondents has
submitted that these Cases are similar to Ram Naresh Singh

V.Gov/t.of NCT & Qr^.(nn 1846/96) which has been
disposed of by order dated 12.9.96 (copy placed on record).

above and for the reasons given in
OA 1846/96 the reliefs claimed in these applications ( OA 1328/SB
and OA 1292/95) having become infructuou s^ ar e not maintainable
and they are accordingly dismissed. No ordar as to
costs. ■ _ .... . , .. --. ^ ■ ■ —

A)

sk

(Smt.Lakshmi Suaminathan )
fl ember ( D)
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